hl TEM NO. MM 5 COURT NO. 1 SECTI ON 1|

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Crl.MP. No. 7536/2005 in CRIM NAL APPEAL NQ(s). 1171 CF 2004

KUNWAR PRAHLAD SI NGH Appel I ant (s)
VERSUS

STATE OF U. P. Respondent ( s)

(for bail)

Date: 18/08/2005 This petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR, JUSTICE G P. MATHUR
HON BLE MR JUSTI CE P. K. BALASUBRAMANYAN
For Appellant(s) M. R K Kapoor, Adv.
M. MK Verma, Adv.
M. Sudarsh Menon, Adv.
For Respondent (s) M. Jatinder Kumar Bhatia , Adv. (NP)

For Compl ainant(s)/ M. Shakil Ahned Syed, Adv.



Caveat or (s)

UPON bei ng nmenti oned by counsel the Court nmade the follow ng

ORDER

Counsel for t he conpl ai nant, pr esent on caveat,
takes notice. Let a copy of the petition be delivered to the

St andi ng Counsel for the respondent-State al so.

List the Crl.MP. before an appropriate Bench on 29th

August, 2005.

(D.P. WALI A) (RADHA R BHATI A)

COURT MASTER COURT MASTER



